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DR. K. KESHAVA RAO (Andhra Pradesh): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI T. K. RANGARAIJAN (Tamil Nadu): Sir, I also associate myself with the
matter raised by the hon. Member.

SHRI ELAMARAM KAREEM (Kerala): Sir, I also associate myself with the matter
raised by the hon. Member.

SHRIMATT SAROIJINI HEMBRAM {Odisha): Sir, I also associate myself with the
matter raised by the hon. Member.

Need for funds for completion of Craft Village Project in Odisha
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SHRI PRASHANTA NANDA (Odisha): Sir, I associate myself with the matter
raised by the hon. Member.

SHRI SASMIT PATRA (Odisha): Sir, I also associate myself with the matter raised
by the hon. Member.

SHRI AMAR PATNAIK (Odisha): Sir, 1 also associate mysell with the matter
raised by the hon. Member.

Need for giving benefit of Government schemes to contract farm labourers
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PROF. MANOJ KUMAR JHA (Bihar): Sir, I associate myself with the matter raised
by the hon. Member.



